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(b) the comparative costs of good 
private sector collieries in India, Bri· 
tain, West Germany lind U.S.A.; 

(c) the steps tne N.C.D.C. and the 
Private Sector Collieries propose to 
take to reduce costs; and 

(d) the average selling price of 
N.C.D.C. coal per tonne and the. sl'll-
price of coal of ,(Dod private sector col· 
lieries jn India? 

The Minister of State in tht' Minis-
try of Steel, Mines and Metals (Shri 
P. C. Sethi): (8) Yes. Sir. 

(b) According TO a recent enquiry 
the costs of private sector collieries 
varied from Rs. 16.02 to Rs. 33.769 
per tonne. 

In Britain, during 1965·66, the aver-
age cost of '~ i  for deep mine 
coal was S 92/6 d (Hhout Rs. 97/·) per 
ton and for open cast mining. it was 
S 75/5 d (about Its. 70/·) per ton. 

During 1U65, lhe cost of production 
of coal in the United States ranged 
between $3.19 (about Rs. 24:-) and 
$6.81 (about Rs. 511-) per ton and 
averaged about $4 (Rs. 301-). 

The costs in West Germany are not 
known. 

(c) The efforts made by the N.C.D.C. 
to reduce cost of production include in, 
creased production, vigorous sales 
drive, reduction in inventory holdings, 
check on fr·!sh recruitment/promotions 
to the exit.nt p;)ssible aud i ~  

use of exis':lng men and material. 

GovernmEnt are not aware of any 
special step!; taken \:y the private sec-
tor collieries to reduce costs. 

(d) The average selling price of 
N.C.D.C. coal during 1965-66 was Rs. 
25.57 per tonne. Till recently all high 
grade and good quality coals were con' 
trolled. Their price, therefore. did ft<>t 
dfl!er with the price obtained from 
N.C.D.C. coals of similar erade and 
quality. 

Answers 
Electrical Manufactnrlnr Company 

Ltd. Calcutta 

8891. Shri S. M. Banerjee: 
Shrl Madhu Limaye: 
Shri George Femandes: 
Dr. Ram Ma.nohar Lohla: 

Will the Minister of Inclustrial Deve-
lopment and Com"any Allairs be pleas-
ed to refer to the reply given to Un' 
tarred Qt: estlon No. 3217 on the 2nd 
December. 1966 ant' state: 

(a) whether Electrical Manufactur-
ing Company Ltd .• Calclltta has been 
awarded any contract by the Central 
Government or the Public Undertak' 
ing. after the 1lrm was Llackllsted on 
the 24th June. 1966; 

(b) if so, the total value of the con· 
tract; 

(c) the stage ~  in the hearing 
of the civil suit filed by the Com' 
pany before the Calcutta High Court; 
and 

(d) whetl!er the new West Bengal 
Government have been asked by the 
Central Government to viorously con· 
test the pEtition penning before the 
Calcutta High Court? 

The Minister of Indusl:rilll Develop-
ment and ComP,my Affairs (Shri F. 
A. Ahmed): (a) On the basis of a 
"Civil Writ" petition and a petition for 
the issue 01 an interim iujunction sub· 
mitted by this firm. the Honourable 
High Court of Calcutta had directed 
that no action ',0 the prejudice of the 
petitioner should be taken on the 
strength of the impugned bIack·listing 
order., The directioni 01' the HJgh 
Court has been brought to the' notice 
of all concerned. The indenting orga' 
nisations have to consider tenders and 
quotations submitted by the lirm on 
merits, In view of the order at the 
Hon'ble High Court. 

lb) Information is not available. 

(c) The appUcatlcm of the ftrm hu 
not yet appeared In the list of the 
Hon'ble Hlch C':ourt. •  ' 
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(d) Tt.e Government 01 West BengRl 
are no. II uted as a respondent in the 
petition. The question of their con· 
testing the petition does not, therefore, 
arise. 
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Development of Leather Industry 

8893. Shrl R. S. Vidyarthi: Will the 
Minister ot Commerce be pleased to 
state the amount spent on thE: promo-
tion and development of the leather 
industry with particular reference to' 
the assistance provided at cottage in· 
d.ustry level in the shape ot grants 
and loans during the. first three Plans 
and the sum allocmed in the Fourth 
Five Year Plan? 

The Deputy M.Ialster in the MiDIs-
try of ClllllDlerce (Sbri Sball QIU'eIIIl): 
Amount' spent br the Khadl and Vil-

lage Industries Commission for the 
development of Cottage Leather In-
d ustry is as follows:-

(Rs. lakhs) 
Grant Loans 

First Plan 
Second Plan 
Third Plan 

17.69 
102.22 
86.30 

14.11 
102.23 
138.23 

Fourth Plan-Allocations for Fourth 
Plan have not yet been finalised. 
However, during 1966-67 Rs. 9.58 
lakhs as grant and Rs. 21.36 lakhs 
as loans were disbursed by the 
Commission. Allotment for 1967-
68 is Rs. 28.28 lakhs grant Dnd 
Rs. 43.25 lakhs loans. 
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